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PER DR. B.R.R. KUMAR, A.M:

The present appeal has been filed by the Assessee against the order of

the Ld. CIT(A), Shimla (H.P.) dt. 30/12/2017.

2.

3.

In the present appeal Assessee has raised the following grounds:

That on the facts, circumstances and legal position of the case, the Worthy CIT(A) has erred in
confirming the action of the Ld. AO wherein he had erred in reopening and concluding the
assessment u/s 148 r.w.s. 147 of the Act.
That on the facts, circumstances and legal position of the case, the Worthy CIT has erred in
confirming the action of the Ld. AO wherein he had erred in completing the impugned assessment
u/s 147 without the issuance of valid notice u/s 143(2) of the Act after the filing of return of income
in pursuance to notice u/s 148.

During the hearing before us, the Ld. AR has filed a letter dt. 15/11/2018,

withdrawing the present appeal, with liberty to file cross objection against the

appeal of the Revenue if required.

4.

Ld. DR has not opposed to the proposal of the Ld. AR withdrawing the

appeal. Hence the appeal is hereby dismissed as withdrawn.

ST 6T / (SANJAY GARG )
TRA% ¥e¥q/ Judicial Member

Order pronounced in the open Court.
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